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1. Shrim, Putteish

8/e Shri Muiswameppe
Dsdde Anjani |
Puttenahallf |

J.P, Negar :
Sangelere - SSC‘I 078

Shri Shadaksharaish

S/e Shri M,G, Sidderemaiah
M.A. Palya

P. 0, mttigath
Chikksnayékamhllu Teluk
Tumkuyr Distr

Shri M,N, Eors Gewda

'S/e Shri Wings Gewda

Mangalapurs |

Via Gondesi !

P.0. Bagivalu ‘
Arasikers Taluk (Hassan District)
Shri M.E. Nareayenapps

S/e Shri Eare G.uda

Mavathhalld |

Nadenghalll P, 0,

Arssikers Tu).:ﬂ (Kassan District)

Shri Huduaglrl
No. 133, 9th C;oss
3rd Main Read |
Chanmarajpst ‘
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s/e Shri Pak irapps
Puttenahalli hlyc
Anncyapps Ouud‘im
J.P. fiagar, un'olorc - 560 078
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Shri K. Siddaish
C/e Runiyappe Compeurk

~ Pips Lins Read

Serakki Gate
Je.P, Nagar
Bangalers - 560 078

Shri 8., Krishnapse
C/e.Shri Munikempaieh
flaranahslld

JQ" .‘g.’
Bangalers - 560 078

Shzd Muniswazy
47/1, RMarenahalll
36th Main, I, P, Nagar

Sangalere -~ S50 078

Shei H., Henumaish
Ne. 232, 7th Cress

Rarenahalli .

Tank Bund Read, Jeyanager
Ssngalere - S60 041 -

Shri Ssnnapps
C/o AMSE Wing

Geclegical Survey eof India
No. 2. Church Strset
Bangalere - 560 001

Shri Channskeshava
S/s Shri.Channsiah

Villags & Pest Bajgur
Tiptur Teluk
Tumkur Dietrict
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Shrei A. George .
No. /S, 'B' Street
Jaysrejnager

‘Ylsocor Pest

Bangalers - 560 008

Shei A, Suryars)

Ne. 3, Runicipal Lens
Queens Read
mbahm - 560 001

Sm.-l Hmiwnkatawny

C/e| ABSE Uing

Geelogicel Survay ef Indis
2, Church Street
Bangelore - S60 001
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The Directer Genersl
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Jawaharlal Rehru Read
Cealcutta

Shzi M. Vasudeve Reo
Central Govt‘. Stng Ceundel.
High Court Building
Bangalere - 560 001
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BEFDRE THE CENTRAL ADMINISTRATIVE TRIBUNAL ... .

. ; . BANGALDRE BENCH, BANGALORE o SR

DATED THIS THE THIRTEENTH DAY Of SEPTEMBER- 1988 . _ -

~Pre§ent $ Hon'ble Justice Shri K.S. Puttaswamy

XX Vice-Chaifman

_ Hon'ble Shri L.H.A. Rego eos Mamber(A)

APPLICATIUNS NO, 1076 TO 1090/88(F)

M, Puttaiah,

Dodda Anjani, :
Puttena Halli4Jl,P, Nagar,
Bangalore - 560 078,

' Shadaksharqiah,

MA Palya P,C. Mattigatta,
Chikkanayakanahhlli Tq.
Tumkur District.

M, tare Gowds,
Mangsalapura, Via Gandasi,
P.0. Bagivalu,

Arsikere Tq, Hassan Dt.

Ml.E Narayanappa,
Navaphhalli Nadanhalli PoSt,
Arsikete Tg. Hassan,

Mudalaglrl,
133, 9th Cross, 3rd Main Road,
Chamgra]apet Bangalors—18.

Govindappa,
Puttanahalli Palya,
Annayappa Building,
J.P.Nagar, Bangalore-78,

Ke Siddaiah,

C/o ﬂuniyappa Compound,
Pipe !Line Road,

Sarakki Gate, J.P.Nagar,
Bangalore.

B. Krlshnappa,
C/o Munikempaiah,
Marenahalli,
J.F. Nager, Bangalore-78.
Munigwamy,
47/14 Marenahalli,
3éth Main, J.P.Nagar,
Bangalore-?e.

R Hanuma1ah,
232, 7th Cross,
Marenahalli, Tank Bund Road,
Jayanagar, Bangalore-560 041,

Sannappa,

C/o AMSE Wing, G.S.I.,

2, Chruch Street, ’
Bangalore-1. ' ' ‘ Applicants
|




Channakeshava,

Village and P.0. Emjuxy
Bajgur, Tiptur TQ.,
Tumkur Oistt.

A. George,

No,.5,B Strest,
Jayarajnagar, Ulsoor Post,
Bangalore-580 008,

A. Suvaraj,
No.3, Municipal Lane,
Queens Road,
Bangalore - 563 001.

Munivenkateswamy, ‘ .
C/D AoﬂoSoEo GOSOII’ .
No.2, Church Street,

Bangalore~560 001, ee  Applicants

(Shri S.K, Srinivesan . Advocate)
Ve

Senior Deputy Director General
(AMSE Wing),

Geological Survey of Indla,
No.Z2, Church Street, .
Bangalore-568 001. oo

The Director General,
Geological Survey of -India,

Calcutta. oo Respondents

(shri ", Vasudeva Rao . Standing ﬁounsal)

These applications came up for hearing before this

Tribunal today. Hop'ble Vice-Chairman made the followingi-

OROER

The facts of these cases and the question of law that

arises for determination in these cases are similar to those

in A Nos. 470 to 472 and connected- cases RAMU AND OTHERS

V, THE SENIOR DIRECTOR GENER&L, GSI, decided on 16.9.1587.

For the very reasons stated in Ramu's case we|make the )

following orders and directionss



We direct the Respondent 1 to consider the add

decide the cases of the applicants for regula-

risation to one or the other post with all such
expedition as is possible and in any event, on
or befre 31,12,1988, But till then, the respon-

dent 1 is directed not to call for fresh appli-

cations for selection and make appointments of
outsiders in the cadres in which the applicants

are working at present.

2l Applications are disposed of in the ebove terms,

|

But in the circumstances of the cases, we direct ths

P “

p?rties to bear their own costs.

P .
- Sdl- Sd|-

VICE CHAIRMAN 7\ | MEMBER (A) '
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